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5 complaints were found to be cor-
rect and the oil companies provided 
compensation to the consumers; 4 
complaints were not found to be cor-
rect; 7 complaints were of a general 
nature where no specific instance of 
the dealer paving delivered an under-
filled gas cylinder was quoted. The 
remaining 2 complaints are under in-
vestigation.

The Directorate of Weights and 
Measures of the Ministry of Civil Sup-
plies and Cooperation have not receiv-
ed any complainF about short-filling 
of gas cylinders in the course of last
6 months.

It has not been possible for the 
Indian Oil Corporation so far to es-
tablish the source of supply of the 
above fake gas cylinders As such, no 
action could be taken against the com-
panies/persons tv ho are responsible 
for inducting such gas cylinders in cir-
culation Cylinders, as they are ie- 
ceived in bottling plants, are visually 
inspected prior to filling. Any cylin-
der which is of a doubtful nature is 
set aside and is subjected to further 
examination and test Such cylinders 
are segregated and scrapped Apart 
from this, at times if fake (spurious) 
cylinders are not detected bv any 
chance at the initial visual inspection, 
the same is detected at the time of 
filling as such cylinders start leaking 
due to internal pressure and are again 
segregated/scrapped To avoid such 
scrapped cylinders from coming into 
circulation, all cylinders are pressed 
flat or cut into multiple pieces before 
disposal as scrap. Instructions have 
also been issued by the Chief Control-
ler of Explosives to the cylinder ma-
nufacturers that all gas cylinders 
which are semi-processed or rejected 
during inspection should be properly 
deshaped so that no cylinder could be 
made out of such scrapped pieces.

The gas cylinders are filled at the 
bottling plant manually on automatic 
as well as non-automatic machines 
Random checks are aso made of the

cylinders before being delivered to 
transporters. Any under-filled cylin-
ders are segregated and only cylinders 
with correct weight are delivered to 
transporters from the bottling plants. 
There are standing instructions to the 
oil companies that all cylinders should 
be weighed both at the bottling plant 
and the distributors' premises before 
being sent to consumers. Appropriate 
pilfer-proof tm-seal has been intro-
duced m Delhi on experimental basis.

Conversion of Viramgam—Okha Line

3265 PROF P G. MAVALANKAR 
Will the Minister of RAILWAYS be 
pleased to state*

(a) whether Government propose 
to give priority to the conversion 
work Metre Gauge into Broad Gauge— 
already under way on the Viramgam- 
Rajkot-Porbandar-Okha Sector of 
(he Western Railway;

(b) if so, whether Government pro-
pose to allocate additional funds for 
the same in the current financial year; 
and if so, when and how much;

(c) if not, why not?

THE MINISTER OP STATE IN 
THE MINISTRY OP RAILWAYS 
(SHRI SHEO NARAIN); (a) to (c) 
High priority has been given already 
to the Viramgam-Okha/Porbandar 
gauge conversion project and funds to 
the extent of Rs 7 93 crores have been 
allotted for it in the current year 
against only Rs 5 50 crores m 1977-78.

Demonstration by Commuters against 
cancellation of local trains on 

Central Railway

3266. PROF. P. G. MAVALANKAR: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether commuters of subur-
ban trains on the Central Railways 
recently staged violent demonstra-




